
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3111 123 3234 124 3 127 154 4 158 3081 122 3203 -0.96 -0.81 -0.96 15 1 16 193 30 223

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 4226 3458 7684 228 233 461 327 192 519 4127 3499 7626 -2.34 1.19 -0.75 11 14 25 412 790 1202

PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF JULY, 2016

HIGH COURT OF MANIPUR

Sl. 

No.

Opening Balance Institution during the month Disposal during the month
Closing balance at the end 

of the month

% increase or decrease in 

pendency vis-à-vis previous 

month

Disposal of cases which are 

more than five years old

Pendency of cases which are 

more than five years old at 

the end of the month

SUBORDINATE COURTS OF MANIPUR

Sl. 

No.

Opening Balance Institution during the month Disposal during the month
Closing balance at the end 

of the month

% increase or decrease in 

pendency vis-à-vis previous 

month

Disposal of cases which are 

more than five years old

Pendency of cases which are 

more than five years old at 

the end of the month


